\ 2061 TEM NO 11 REG STRAR COURT. 2 SECTI ON XV
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFCRE THE REG STRAR S. G SHAH
Petition(s) for Special Leave to Appeal (Civil) No(s).8599/2006

(From the judgenent and order dated 12/01/2006 in FA No. 50/2005
of The HI GH COURT OF DELH AT N. DELH)

M S.JOHN | MPLEX (PVT) LTD. & ANR Petitioner(s)
VERSUS
ATHUL KAPUR & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 25/03/2009 This Petition was called on for hearing today.

For Petitioner(s) M. Shakil Ahned Syed, Adv.
M M Abbasi , Adv.

For Respondent (s) M. Devendra Singh, Adv.
M. Anil Airi,Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Regi stry has to conply with the order dated 6th August, 2008.
Such order be conplied with without fail, before 30th March, 2009.
List the matter on 30th March, 2009.

( S.G Shah)
Regi strar
* MG



